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This case was received here in May,

from the Hontble High Court of Judicature at Allaha

Lucknow Bench. ARccording to the Full Benech dsciﬁiﬁﬁgiv

dated 16.1.1987 in Udai Bhan Singh Chauhan Versus ,rﬁf

E; | Union of India & Othors the urit petitions relating .i:&.
| - et

T +o service matters filed after 1.11.1985 ué&i”hﬂﬂﬁ =T

e to ps dismissed. 8o the fils of the writ petition -’

be retransmitted to the Hon'hble H;%P Eaiitt of JHdi;i?‘”

at Allahabad, Lucknou Bandh for agrders. '_fi‘
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Dated the 26th May, 1988.



